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G IR EEIC R E IR
(T TRre si e fawm)
SIESER
T faeett, 8 R, 2017
F3M. 2977 (3).—:907F 37 srfaard arer faver &1 srfaepe M=, 2010 & w29 % |1 9fsq 9 7
ey arer foverr =t stfesrre srfafaara, 2009 (s srfafaa) £ amer 33 &t IT-9m=T (1) T Tacd SATEFRTL &7
TN T gU, % GYhTT UAgT M foried e & e aaTeaiy THug 1 Mo Fdl gi—
e
T g5
1. |fua, T fraT 37 Areear fas T, A @6ree HEe §9re, 9 99w
2. g, Tred dfers sqeee i wiorerr 9wy, 9 et
3. TN, TSET e AT oY yorrae faeataamay, 98 fawett
4. e, TCLT FALATTH (reT ahiwg, 7% fawett
5. LIS, TTCET ATl ATAHIT GLAT AAMT, 7% aeet
6. THEd wiua, el afarfaaw & e g (Fae at=a) |
AT qae
1. =TI 9T T, TrRA, g9 2oy fRreatammery, aror, 3w =
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2. ot A9 g, F AR (359 UF AEATh! FAAT), AEUTHA TR

3. =f. o T3, TTREY (ST ), T A TSR J13 (s, HETeAT TeT faeatammes, Fga, w2

4. =T TgATT T, O, Fd, EATTF a6, A0 qeas; 79 g2, T [ererase (e sraegsar ara
o) AN

5. FeAT swert sieht, forey arteawt wvsren, fH=m ATt st A e sea

6. =t wrareft sfvagrt, ArammeTer, forar o réuues), Sudh=r

7. =t 39 FIgel, TIET=TE, 9igd ora Sr.u.AT. forar aerfaeme, sramar e

8. =ff Ter wTAa, HariHgea e, ferarfeg, w=xar fovar avE, g
TSET AATEHTT TTE 1 w1 e F°71 srferare sifafa=s % wraem=i & Ta9rEl sEfasy o7 5 99w 6

TITHET ST BT |

g F ATHT FEEAT & FHAHTA 6T SAaTer ATE=ar it qrerg & a7 a9 T gy |
e TOreAT ST AT AT TS AT R TIUE % Ai=aTad & &9 H Hd HT |

[T, #. 1-19/2012-55-4]
AT FLAA, AL T

MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(Department of School Education and Literacy)
NOTIFICATION
New Delhi, the 8th September, 2017
S.0. 2977(E).—In exercise of the powers conferred by sub-section (1) of Section 33 of the Right of Children to

Free and Compulsory Education Act, 2009 (RTE Act), read with Rule 29 of the Right of Children to Free and
Compulsory Education Rules, 2010, the Central Government hereby re-constitutes the National Advisory Council as per
following composition:—

Chairperson

Minister of Human Resource Development, Government of India

Ex-Officio Members

1.

2
3
4,
5
6

Secretary, Department of School Education & Literacy, Ministry of Human Resource Development,
Government of India

Director, National Council for Educational Research and Training, New Delhi

Vice Chancellor, National University of Educational Planning and Administration, New Delhi
Chairperson, National Council for Teacher Education, New Delhi

Chairperson, National Commission for Protection of Child Rights, New Delhi.

Joint Secretary, in charge of implementation of the RTE Act, (Member Secretary).

Nominated Members

1.
2.
3.

Dr. Prem Shankar Ram, Professor, Banaras Hindu University, Varanasi, Uttar Pradesh

Shri Tejum Padu, former Director (Higher & Technical Education), Arunachal Pradesh

Dr. Celine Pereira, Professor (Retd.), School of Pedagogical Sciences, Mahatma Gandhi University, Kottayam,
Kerala

Dr. Indumati Rao, Member, CABE; Founder member, CBR network; Former Member, National Commission
for Persons with Disabilities (Children with Special Needs)
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Miss Asha Thanki, Shishu Vatika Sanyojak, Vidya Bharati Akhil Bhartiya Shiksha Sansthan
Dr. Kamakshi Agnihotri, HoD, Department of Education (IASE), DAVV

Dr. Vivek Kohli, Prinicpal, Sohan Lal D.A.V. College of Education, Ambala City

Shri Naresh Salwan, Retd. Director, Academics, Board of School Education, Haryana

N oo

The functions of the National Advisory Council shall be to advise the Central Government on implementation of
the provisions of the RTE Act in an effective manner.

The period of tenure of the nominated members of the Council would be 2 (two) years from the date of
notification.

The Department of School Education & Literacy would serve as the Secretariat to the National Advisory
Council.

[F. No. 1-19/2012-EE-4]
ANITA KARWAL, Addl. Secy.
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